
W.P.(C) No.645/2022

ITEM NO.1               COURT NO.9               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL)  NO.  645/2022

INDIAN MEDICAL ASSOCIATION & ANR.                  PETITIONER(S)

                                VERSUS

UNION OF INDIA & ORS.                              RESPONDENT(S)

(1. MR. SHADAN FARASAT, LEARNED ADVOCATE WILL ASSIST THE COURT AS 
AN AMICUS CURIAE 2. MR. MURSALIN ASIJIT SHAIKH, APPLICANT-IN-PERSON
WILL APPEAR IN I.A. D.NO. 95540 OF 2024 (APPLICATION FOR 
INTERVENTION) 
 IA No. 110039/2024 - APPLICATION FOR PERMISSION
 IA No. 132998/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 139081/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 110769/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 133550/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 110011/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 140252/2024 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 130554/2022 - CLARIFICATION/DIRECTION
 IA No. 137201/2024 - CLARIFICATION/DIRECTION
 IA No. 117836/2024 - EXEMPTION FROM FILING O.T.
 IA No. 143229/2024 - EXEMPTION FROM FILING O.T.
 IA No. 142959/2024 - EXEMPTION FROM FILING O.T.
 IA No. 95540/2024 - INTERVENTION APPLICATION
 IA No. 13659/2023 - INTERVENTION APPLICATION
 IA No. 139085/2024 - INTERVENTION APPLICATION
 IA No. 133899/2024 - INTERVENTION APPLICATION
 IA No. 110768/2024 - INTERVENTION APPLICATION
 IA No. 133534/2024 - INTERVENTION/IMPLEADMENT
 IA No. 132997/2024 - INTERVENTION/IMPLEADMENT
 IA No. 133673/2024 - INTERVENTION/IMPLEADMENT
 IA No. 133537/2024 - INTERVENTION/IMPLEADMENT
 IA No. 139206/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION)
 
Date : 06-08-2024 These matters were called on for hearing today.

CORAM : 
         HON'BLE MS. JUSTICE HIMA KOHLI
         HON'BLE MR. JUSTICE SANDEEP MEHTA

               (Mr. Shadan Farasat, Learned Amicus Curiae)
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For Petitioner(s)  Mr. P S Patwalia, Sr. Adv.
                   Mr. Prabhas Bajaj, Adv.
                   Mr. Amarjeet Singh, AOR
                   Mr. Priyanshu Tyagi, Adv.
                   Mr. Rishav Rai, Adv.
                   Ms. Deveshi Chand, Adv.
                   
                   
For Respondent(s)  Mr. K M Nataraj, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Sharath Nambiar, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Shashank Bajpai, Adv.
                   Mr. Ishaan Sharma, Adv.                   
                   
                   Ms. Avni Singh, Adv.
                   Mr. Jitin Chaturvedi, AOR                       

                   Mr. K.M Nataraj, A.S.G.
                   Mr. Amrish Kumar, AOR
                   Mr. Sharath Nambiar, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Shashank Bajpai, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Krishna Kant Dubey, Adv.                   
                   
                   Mr. Vipin Sanghi, Sr. Adv.
                   Mr. Balbir Singh, Sr. Adv.
                   Mr. Simranjeet Singh, Adv.
                   Mr. Gautam Talukdar, AOR
                   Mr. Raushal Kumar, Adv.
                   Ms. Apurbaa Dutta, Adv.
                   Ms. Neha Gupta, Adv.
                   Ms. Smita Jain, Adv.
                   Mr. Rishabh Pant, Adv.
                   Mr. Yajat Gulia, Adv.
                   Mr. Rohit Gandhi, Adv.
                   Mr. Naman Tandon, Adv.
                   Mr. Hargun Singh Kalra, Adv.
                   Mr. Akshay Joshi, Adv.                  
                   
                   Ms. Vanshaja Shukla, AOR
                   Ms. Ankeeta Appanna, Adv.
                   Mr. Siddhant Yadav, Adv.
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                   Ms. Rachna Gandhi, Adv.                   
                   
                   Mr. Gaurav Sharma, AOR
                   Mr. Dhawal Mohan, Adv.
                   Mr. Parnjay Tirupati, Adv.
                   Mr. Ankita Dogra, Adv.
                   Mr. Rajesh Raj, Adv.                   
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Ms. Prerna Singh, Adv.                   
                   
                   Mr. Nalin Kohli, Sr. A.A.G.
                   Ms. Diksha Rai, AOR
                   Ms. Nimisha Menon, Adv.
                   Mr. Arijit Dey, Adv.
                   Ms. Apurva Sachdev, Adv.
                   Mr. Anshul Malik, Adv.
                   Ms. Shruti Agrawal, Adv.
                   Mr. Ayuushman Arora, Adv.                   
                   
                   Mr. Anshul Narayan, Addl. Standing Counsel, Adv.
                   Mr. Prem Prakash, AOR                   
                   
                   Ms. Ankita Sharma, AOR                   
                   
                   Mr. Abhay Anil Anturkar, Adv.
                   Mr. Dhruv Tank, Adv.
                   Mr. Aniruddha Awalgaonkar, Adv.
                   Ms. Surbhi Kapoor, AOR
                   Mr. Bhagwant Deshpande, Adv.                   
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                   Ms. Abhipsa Mohanty, Adv.                   
                   
                   Ms. Inderdeep Kaur Raina, Adv.
                   Mr. Kartikeya Rastogi, Adv.
                   Mr. Akshay Girish Ringe, AOR                   
                   
                   Ms. Pallavi Langar, AOR
                   Ms. Pragya Bhagel, Adv.
                   
                   Mr. D. L. Chidananda, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.                   
                   
                   Ms. Mrinal Gopal Elker, AOR
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                   Mr. Sarthak Raizada, Adv.
                   Mr. Saurabh Singh, Adv.
                   Ms. Chhavi Khandelwal, Adv.                   
                   
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                   Mr. Kirti Kumar, Adv.                   
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Mr. R.Rajaselvan, Adv.
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.K. Nayak, Adv. 
                   
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   Ms. Akshata Chhabra, Adv.
                                      
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Ms. Anindita Pujari, AOR
                   Mr. Shaileshwar Yadav, Adv. 
                   Ms. Bhumika Chouksey, Adv.
                   Ms. Radhika Mohapatra, Adv. 

                   Ms. Nupur Kumar, AOR                   
                   
                   Ms. Nidhi Jaswal, AOR
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mrs. Abhinandini Sharma, Adv.
                   Ms. Saubhagya Sondriyal, Adv.                   
                   
                   Mr. Sabarish Subramanian, AOR
                   Mr. C.kranthi Kumar, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Mr. Sarathraj B, Adv.
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                   Mr. Danish Saifi, Adv.                   
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Ms. Shireesh Tyagi, Adv.
                   Mr. Aniket Singh, Adv.                   
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.                   
                   
                   Mrs. Garima Prasad, Sr. A.A.G.
                   Ms. Shephalika Srivastava, Adv.
                   Ms. Sakshi Kakkar, AOR                   
                   
                   Ms. Astha Sharma, AOR
                   Mr. Srisatya Mohanty, Adv.
                   Mr. Shreyas Awasthi, Adv.                   
                   
                   Mr. Aravindh S., AOR
                   Mr. Akshay Gupta, Adv.
                   Ms. Ekta Muyal, Adv.
                                      
                   Mr. K. M. Nataraj, A.S.G.
                   Mr. Sharath Nambiar, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Priya Mishra, Adv.
                   Ms. Indira Bhakar, Adv.
                   Mr. Mukesh Kr Verma, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Vatsal Joshi, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. Shashwat  Parihar, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Shashank Bajpai, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR     
                   Mr. Vineet Singh, Adv.*              
                   
                   Mr. K M Nataraj, A.S.G.
                   Mr. Sharath Nambiar, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. Kanu Agarwal, Adv.
                   Mr. Shashank Bajpai, Adv.
                   Ms. Priya Mishra, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   
                   Ms. Mrinmoi Chatterjee , AOR
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                   Mr. Shadan Farasat, AOR (Amicus Curiae)
                   Mr. Abhishek Babbar, Adv.
                   Ms. Natasha Maheshwari, Adv.
                   Ms. Niharika Srivastava, Adv.                   
                   
                   Mr. Vivek Reddy, Sr. Adv.
                   Mr. R Abhishek, Adv.
                   Ms. Anjali Singh, Adv.
                   Mr. Basa Mithun Shashank, Adv.
                   Mr. M V Mukunda, Adv.
                   Mr. Vikas Mehta, AOR                   
                   
                   Mr. Gopal Jain, Sr. Adv.
                   Mr. Ankur Sangal, Adv.
                   Ms. Sucheta Roy, Adv.
                   Mr. Ankit Arvind, Adv.
                   Ms. Amrit Sharma, Adv.
                   M/S.  Khaitan & Co., AOR
                   
                   Ms. Shweta Singh Parihar, AOR
                   Mr. S. S. Shroff, AOR
                   
                   Ms. Ayshwarya Chandar, AOR
                   Mr. Mayank Mishra, Adv.
                   Mr. Utsav Saxena, Adv.
                   
                   M/S. Karanjawala & Co., AOR
                   
                   Mr. Chander Uday Singh, Sr. Adv.
                   Ms. Aparna Bhat, AOR
                   Ms. Karishma Maria, Adv.
                   Ms. Viddusshi, Adv.
                   Ms. Bidya Mohanty, Adv.
                   Ms. Katyayani Suhrud, Adv.

                   Mr. Sameer Abhyankar, Standing counsel for Sikkim
                   Mr. Kushagra Aman, Adv. 
                   Mr. Rahul Kumar, Adv. 
                   Ms. Ayushi Bansal, Adv. 
                   Mr. Aakash Thakur, Adv.         
                   
                   Mr. Lokesh Sinhal, Sr. AAG (State of Haryana) 
                   Mr. Samar Vijay Singh, AOR
                   Mr. Nikunj Gupta, Adv.
                   Ms. Himanshi Sakhy, Adv.
                   Ms. Sabarni Som, Adv. 
                   Mr. Aman Dev Sharma, Adv.
                   Mr. Fateh Singh, Adv.
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     UPON hearing the counsel, the Court made the following
                             O R D E R

IA No. 110011/2024:

1. After addressing arguments for some time, Mr. P.S. Patwalia, learned

Senior counsel appearing for  Dr. R.V. Asokan, National President, Indian

Medical Association states that orders may be deferred on the contempt

proceedings  sought  to  be  initiated  against  him,  to  enable  him  to  take

appropriate steps to demonstrate his bona fides.

2. While  refraining  from  making  any  observations  on  the  submissions

made before this Court  today,  at  the request  of learned Senior  counsel

appearing for the petitioners, list on the date already fixed, i.e. 27 th August,

2024, on top of the Board.  

 (POOJA SHARMA)                                  (DIVYA BABBAR)
COURT MASTER (SH)                              COURT MASTER (NSH)
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